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APPEAL TO THE STAFF MEMBERS TO GET COVAXIN/
COVISHIELD VACCINATION

CQVID-19 pandemic is spreading rapidly in Karnataka. It is the duty of
each one. of us to ensure that, not only the transmission of COVID-19 is
prevented but to get ourselves protected and people around us from getting
infected. The vaccination is definitely one of the steps in the process of breaking
the chain of transmission. From April 1, 2021, the Government of Karnataka has
initiated a drive for free vaccination to all those who are above 45 years of age.
It is our duty and responsibility to be a part of such a drive of vaccination by
taking it as early as possible. That will provide a shield against Novel Corona
Virus.

As the Courts are functioning normally, general public, litigants and
advocates are regularly visiting the Court and offices. It is, therefore, necessary
that all eligible staff members get themselves vaccinated. They come in direct
contract with the Litigants and Advocates.

Hence, I appeal all the members of the staff who are above 45 years of
age working in the High Court of Karnataka, Principal seat at Bengaluru and
Benches at Dharwad and Kalaburagi as well as all the staff members of the
District and Trial Judiciary in the State of Karnataka, to get vaccinated as early

as possible and also take all possible precautionary measures to remain safe.

Sd/-
. ABHAY SHREENIWAS OKA
April 5, 2021 Chief Justice



Abhay S. Oka

Chief Justice
High Court of Karnataka

High Court of Karnataka
Bengaluru - 560 001

© : Off : 080-22954601
22954602

BRERETT[EReDdF ©AT TBEDEOBOZ
ARPOBNTY I

2RET-19 TOTLE SRR BHFWIRY TN TSI, F[O e -19
TomtohR, IBMPPTFE SRITYS I/, DAL [, DITHIOS wHORy, S
RReosOT TS DY géoﬁ.raa%d BT, TNR GERLROCIRNDZE. BRt0IN TTRWDFOD
ROTLOHT, 20030 FFCHODY VAFODFY, TWCTT LOW YT TOTTONGY DFOE
DO 1, 2021000 Feridd AFrdR) 45 [RFI08 HYY S mIOR v wdod
POTRLOTTR,, TWEORAT. BRHOT BURLER FTRNIN JOT TgM DS V03T 2,00
BORRVTTY LIRNCITMHYTH 03 MGETRTT, en O2TODT, TRCIVYT ﬁﬁaegd TIE S,
Tere HIROCIPNTHIT,

mgsome)oﬁﬁeéa Q0003 TR AR L DHIDLIHTOOT, TTFEITD, sgmdda Tone
TIeOLNH A”oITeNn mﬁ}pﬂmooﬁacﬂ ma&:ls'ﬁmwcsc?ﬂ WNSmMIT) Y aaﬁo:mood:cﬂ
B3ONYR et DD IHT/T. B[00, AR WBE AO0 [NFTHT VAFODE, JRBAYT
wsséﬁmﬂdogcﬂ, QEowd AR00 SINETIETH %imdd Tonp ICOT 26T ﬁoﬁﬁr%& WHTTB.

TNRF 3T emag mﬂmooﬂ:w TR A8, Boneet: Tene HITIR 3y FOWTN
2CBRYY TORFATEELDHIHT 45 [TTEE0T Hewls Ao 2RODRT THBy TRELT T
VR DI TvORSS mﬁoimooiamfg TOORFRRTERIITLE AWOD SNETIZL mqjﬁmcimd
3en Uh#oﬁas&d TETHZROW WO SPNLRHYT  TNRR TR ma’g{agaﬁ jﬁaﬁféabel
RODIT WYHJIPNDZE 0T 83 HAVS Fom IS0I2ERRIS,

Reol-
DY 6, 2021 3035 e T
R o), FOHTRIETI



